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towards a cleaner Kamataka

DATE

To

Sir,

0 IocT 2020
The Member Secretary,
Karnataka State pollution Control Board,
Bengaluru - 560 001 .

Sub: Iorwarding of action taken report and inspection report in respect ofHon,ble
NGT case Application No. 159 of20201s2; airections withrespect Bindu ventue,
- reg.

Ref: l. Board Office Combined consent order No. pCB/2glCNp/ 171/11673
dated 03. I 1.20 t 7

2. Lefter of Bindu Galaxy office comprex owners werfare Association dated
20.03.2020

Kin d Attention Leeal

3. Hon'ble NGT Application No. 158 of 2020(SZ) directions dated
24 08 2020

Yours faithfullv

4. Joint inspection of your commerciar complex office by officers of BBMp and
KSPCB on 07.09.2020.

5. Inspection ofyour commercial complex office by the undersigned on 07.09.2020
and,19.09.2020.

with reference to the above .roj"J;;;";formed that the Board has issued consent
for operation vide re(l) to lv{/s. Bindu Ventues. The consent is valid upto 31.12.2022. Further
the Board has received_ complaint vide re(2) by the Bindu Galaxy office complex owners
welfare Association and also received the directions of Hon'ble NGTvide re(3).

In this regard the 
_said 

commercial complex and complainant office has been inspected
vide re(4) and (5). Based on the violations, thii offrce has isiued notices to both the parties as

!he_Y 
are equally responsible for complying to the provisions of Air (Prevention and Control of

Pollution) Act, 1981. The action taken report i.e Notices and Inspection report with photogaphs
are enclosed herewith for further forwadal /uploading to Hon'ble NGT website as the Casi is[P- coming on 20 10.2020.

This is for kind information and further needful action.

n""i.*#;#*Fl ;a174.4
RO, Bengaluru City West
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NO. KSPCB/€O-BNG-CiIy-WeS t/tN2O20_21 I Date:

INSPECTION PORT OF RI. K. M. RAMESII ON
REGIONAI, OFFICE BAN

NVI NTAL OFFI E
GAI-ORE CITY -WEST.

OFFICER ACCOMPANIED: DR. K.M.RAJTI, DEPUTY ENVIRONMENT OFFICER

07.09.2020 and 19,09.2020

Preamble:
M/s. Bindu Ventures, is a existing commercial complex located at Site No. 2, l"t Main Road,
Rajajinagara Industrial Town,Bengaluru-560 010. The authorities have constructed commercial

complex in an total built up area of 8650.70 Sq.Mtr with Basement Floor+Ground Floor+4Upper
Floors. The authorities of Bindu Ventures have obtained consent for operation of the Board for
the period lupto 31.12.2022 for operating the l0 KLD Sewage Treatment Plant and 350 KVA DG

Set.

The Board has received a complaint from the association members of Bindu Galaxy Office
Complex Owners Welfare Association on 20.03.2020 and also direction from Board legal
section that Sri. Srinivas Prabhu Kumble S/o Sri- Narayana Prabhu Kumble, Office No. 301, 3"r

Floor, "Bindu Galaxy" First Main, lndustrial Town, Rajajinagar, Bengaluru- I0 has filed a

p\, /U,.^4.

3

1

Name and Address of the unit
inspected

M/s. Bindu Ventu res,
Site No. 2, l'r Main Road,
Raj ajinagara Industrial Town,
Bengaluru-560 010.
(lontact Person: (lhantlrik, \l an ra

) Name and address of the
complainant S/o Sri. Narayana Prabhu Kumble,

Oio of M/s. Bindu Ventures,
Bindu Galaxy Office Comptex,
Office No. 301 . 3'd Floor, "Bindu Galaxy" First Main,
Industrial Town, Rajajinagar, Bengaluru- 10
Contact Person: Sri. Srinivas Prabhu Kumbl e

Sri. Srinivas Prabhu Kumble

Name and address ofthe
violator

Miss. Karishma P Shah and Sri. Paresh S Shaw.
O/o of M/s. Bindu Ventures,
Bindu Galaxy Office Complex,
Office No.303, 3'd Floor.
Site No. 2, 1't Main Road,
Rajajinagara [ndustrial Torm,
Bengaluru-560 010.
Contact Person: Sri. Paresh S Shaw - CA

BBMP Official present on
07.09 2020

Dr.Rajendra - Medical C)fficer

5
Date of inspection

6
Type of activity ofthe unit
along with category and
classification as per Board
notification

This is a commercial office complex classified
under Large Green category

7
Consent Status The consent for operation is valid upto 31 12 2020
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complaint application before the Hon'ble NGT vide No. 158 of 2020(SZ) directions dated
24.08.2020 stating that, Miss. Karishma P Shah and Sri. Paresh S Shah S/o Late Harilal Shah has
placed his own/individual diesel generator in the common pathway to third floor ofthe building
and same is causing air and noise pollution. The Hon'ble NGT has directed this office to conduct
inspection and submit a report.

In view of this, commercial office complex of M/s. Bindu Ventures and complainant office has
been inspected on 07 .09.2020 and observed the following:

l. The commercial complex has been occupied by the various small offices.

2. The commercial complex authorities have provided Sewage Treatment Plant of capacity
l0 KLD and 350 KVA DG Set, which are under operation during the time of inspection.
The acoustic enclosure and required chimney height is provided for 350 KVA DG Set.

3. The commercial complex authorities have provided water supply and power supply to all
small offices except to the oflice of Miss. Karishma P Shah and Sri. Paresh S Shaw
due to their internal dispute.

4. During visit both the parties have expressed about internal dispute, case filed belore court
and police station.

5. Miss. Karishma P Shah and Sri. Paresh S Shaw has occupied offrce No.303 in 3'd Floor
of the same building and kept two small DG Sets in the pathway/corridor as they are not
having the BESCOM power supply to their office. These two DG Sets are small DG's
which are not having acoustic enclosure. One is portable 3 KVA DG Set which is not
working at the time ofinspection. Sri. Paresh S Shaw informed that it is not being used as
the capacity is low. The other one is 5 KVS DG Set which is working on daily 10.00 AM
to 5.00PM. Presently, this oflice is not having BESCOM power supply and water supply.

6. The 5KVA DG Set is a mobile set which is not having acoustic enclosure and chimney.
Hence it is causing noise and air pollution to the entire area.

It is opined that in the said commercial complex, both the parties are responsible for complying
to the provisions of Air (Prevention and control of pollution) Act, 19g1. But they are making
noise and air pollution to the neighboring offices and surrounding area. Hence both the partiei
are liable to take action.

Therefore, based on the above non compliance, this office has issued notices to the both parties
to solve the problems and to shift the DG Sets. If they failed to comply within the stipulated
time. this office will recommend the Board to initiate further course of action as per the
provisions of Air (Prevention and Control ofpollution) Act, l9g l.

The copy ofthe notices issued and photographs are enclosed.

I't"Wt
Environmental Offi7l;4**

RO, Bengaluru Cify West

Ur'



Photographs of Bindu Galaxy, DG Sets

Common Generator Set ( 350 KVA) provided by
Bindu Galary

Portable 3 KVA DG Set provided by Miss. Karishm4
P. Shah & Sri Paresh S. Shah office No. 303

__t

l

I

-\

ts.

I I

I
a)

I

I
I

Front view of Bindu Galaxy Commercial Building
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Portable 5 KVA DG Set provided by Miss Karishma P
Shah & Paresh S. Shah, Office No 303 Not provided

acoustic enclosure.
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lIBY R}ADII

No. KSPCB/RO-Bng City West /202&21l '( O f.
To,

The Occupier
M/s. Bindu Ventures,
Slte No. 2, l"'Main Road,
Rajajinagara lndustrial Tou.n,

Bengaluru-560 010.

towards a cleaner Karnataka

oar{ 5 ul.t 1Ji'

Sir,
Sub: Non compliances under the provisions ofthe Air (prevention &

Control ofPollution) Act,l98l - reg.
Ref: l. Board Office Combined consent order No. pCB/28lCNp 1171ft1673

dated03.ll.20l7.
2. Letter of Bindu Galaxy office complex owners werfare Association dated

20.03.2020 r
3. Hon'ble NGT Application No. 158 of 2020(SZ) directions dated

24.08.2020
4. Joint inspection of your commercial oomplex office by officers rjf BBMp and

KSPCB on 07.09.2020
5. lnspection ofyour commercial complex oftice by the undersigned on 07.09.2020

and 19.09.2020
:i+*:it*)i**

with reference to the above subject mentioned, it rs to be informed that Sri. Srinivas
Prabhu Kumble S/o Sri. Narayana Prabhu Kumble, Office No. 301, 3'd Floor, "Bindu Galax1,"
First Main, Industrial rown, Rajajinagar, Bengaluru-10 who is a tenanvmember of your welfare
Association has hled a complaint application betbre the Honb'le NCT vide ref (2) slarrng rhar.
Miss. Karishma P Shah and Sri. Paresh S Shah S/o Late Harilal Shah who is also a
tenanUmember ofyour welfare Association has placed his own/individual diesel generator in the
common pathway to third floor of the building and same is causing air and noise pollution. 'fhe

Hon'ble NGT has directed this office to conduct inspection and submit a report. ln vierv of this,
your office complex has been inspected and complainant office on 07.09.2020 and obsened the
following:

ffi

I ) Miss. Karishma P Shah and Sri. Paresh S Shaw are placed the domeslic portable
generator 3 KVA and 5KVA generator in the common pathway at third floor ol your
Bindu Galaxy building as a source of porver to thcjr offioe, same is causing obstruction to
the complainant office Sri. Srinivas Prabhu Kumble S/o Sn Narayana Prabhu Kumble.
Office No. 301, 3'd Floor, "Bindu Galaxy" First Main, tndust?tal 'fown, Rajalnagar.

'Bengaluru-10 
and not only to the applicant it is causing noise/air pollution to the

surround area of the floor and other neighboring building.
2) During the time of inspection employees of the Sri Paresh S Shaw, Chartered

Accountant, informed that the Builder/Welfare Association authorilies have not given
any basic infrastructures including power supply to their office, hence they have placed

their own DG sets for the running the office. They have also stated that, "if the



il |.ffil',;:il f:ffl|Tl"::# the DG sets zLre causing air porrut,on to rhe emproyces
)) I'he noise level and smokereleased during operation of 

.DG set willcause hca,h hazardto rhe complainant,s as rveil * ," .ru* j;: ijl", ."".j'rL"", buildings
You have applied and obtained consent from the 

^Board 
vide ref( l) ro esrahlrsoperare the commercial comnlex by pj;"iil;;;. orr,.,,llr*.r*oure like space. porver,etc. and to operate Sewage Treatment (lant uni f SO 

-fivA 
nu S",

h and
\valcr

During inspectron- it has been noticed thar due to the internal pr.hrem on serrng ol.,r)rcccomplex you have not siven the^water;; p._", ,rrrf, to.the complainant offi.Iot. lvt,r..lT:lilil :][! il: .,,:.:il;l,' ffi 
"*flnlil,iH,'ti,.v 

r,uuc ;i;;il ffi ;#;'o',1,o,",.
In view ofyour Dersonar problems, the Boara has received a compraint from comprainantand Bindu Garaxv office Compiex o*r;w;r;; nrro.,u,,on on 20.03 202u vide rer(2r antlone of the your member S" l:iriyt pr"Un, rir.i[ s."jtri Nuruyunu prabhu Kumblc has litcJan applicatron berore the Hon'bre r.rcr ",a.l.ii:'i;;.;;.. causrng noise and air porurion.

' Inview of compraint ur.iu:"- fired berore Hon'bre Nc r. your office comprcx has beenrnspected alongwith BBMp otficiat.;;0;;;i0;o"ui.r inio*.a rorsotre rhe issres bvremoving the portabre Dc s"r, i,,r.aiut.ty ;;;.;#dJ issues, again your oriice cornprex hasbeen inspecred on I9.09.2020 and observed,ii";;;tu"r. no, sorved rhe probrems and lourmember continued to operate tt e po.taure of il; ;;;^'il, noise and air polltrtion
Since you are an aonricant and obtained the consent in the name of Bindu Vcntures r.orestablisfung and operatine ih". offi." .orpr"i;"il;; is compelled to take action on rht,::i,':Tll:fl';li:ffi,,rf*r"* u*, ,,I"*J;";iJ:rhe^issues rmmedrarery una.,rop rr,"

tneporruion,ln;;;rd.i,ili';"."#;:iIl;JtT#,T;J;:J: orrnis notice rir",ir,i.o'" ,.p
:i#ilff Hffi ;H;,fl Jii*i:,f:I*:i1i1' :i'fl'"IH'J ;:i;ffif Jx;,ffi :'"7

Please acknowledge the receipt of this nolice.

yours faithlully
sd/-

Environmental OIficer
Copy to: RO, Bengaluru City West

l' The Member Secretary, K.PCB, Bengaluru( Infra cell) for kind information and needful, 
m"a":tfrl:.T;frr*, officer, Zonar office, Bengaluru City for liind information

3. The PresidenUsecretary, MA. Bindu Calaxy Office 
..Comple>5_ Owners Wcllare

.{ii!!x'f-t,i",i;'.y;t}xi;,i*lt#x,n?"ri,"c"iili.;oi"."",J^*0,
*,]:Y;,r.,nTfi "J,ry.,Ta..oii#r,",li;#Lf ::"1""H'j,il"fi :til",,l"ft :m;

4. Case file
P-L-.k Y

._E^o"i.oJr 
rari, i6ffi ..r?', */r,.,,

R0. Bengaluru Citv wo.t
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towards a cleaner Karnataka

IlBY RPAD/I

No. KSPCB/RO-Bng Ciry West /2020-21/ ? C+
To,

l)a te:
2 C20I 0{" I0

_. Miss. Karishma P Shah and Sri. parcsh S Shaw.\-/ O/o ol M/s. Bindu Ventures,
Bindu Grlaxy OIIice Complex,
Unit No.303, 3* Floor,
Site No. 2, l"tMain Road,
Raj ajinagara Industrial Town,
Bengaluru-560 010.

Sir,
Sub: Non compliances under the provisions of the Air (prevention &

Control ofPollution) Act -1981 - reg.
Ref: 1. Honbl'e NGT Application No. 158 of 2020(SZ) directions r{ated

24 08.2020
2. Inspection of your commercll_"_T,..f."_" 07 Og 2020 and 19.09.2020

With reference to the subject mentioned above, Sri. Srinivas Prabhu Kumble'sro Sri Narayana
Prabhu Kumble, o{fice No. 30r, 3'd Floor, "Bindu Galaxy" Firsr Main, lndusrrial rown,
Rajajinagar, Bengaluru-560010 has filed a complaint application at Hon'ble NGT vide ref (l)
:taliLg that, you have placed a diesel generator in the common pathway to third floor of the
building, same is causing air pollution and noise pollution. The Hon'ble NbT directed this office
to conduct ins@ction and submit a report. In view of this your office was inspected on
07 09.2020 and observed the following:

1) You have placed the domestic portable generator 3 KVA and 5KVA generator in the
colnmon pathway at third floor ofthe Bindu Galaxy building as a source ofpower to vour
office, same is causing obstrucfion to the complainant office and not only to the applicanr
it is causing noise and air pollution to the su'ound area of the floor and other
neighboring building.

2) The said DG sets are not provided with any air pollutron conlrol measures such as
Acoustic measure/required chimney.

3) The noise aird smoke generated frop the DG sets are causing arr pollution to the
employees working in your office and also to the surrounding area.

During inspection, you have stated about the intemal drspute on p,i?ihur" and occupancy
of your office area. Therefore, you have been appraised about air and noise pollution and
informed to shift the portable DG set to the basement floor. But, so f'ar you have neither
removed nor shifted the portable DG Sets and continued to operate the Dc Sets by making noisc
and air pollution in the office complex area.

Please note that operating of DG Sets in excess of the noise standards and causing the arr

-r.----Ytrri



the noise standards and causing air porution are riabre to punish under the provisions ol.Arr(Prevention & conrrol of rolutionl e..,, isSl iI- r;, may have to pay environmenralcompensation for damaging the envrronment.

In view of the above, you are hereby once again informed to shifi the DG Sets w,ithinseven days from the date of issue of this notice. ra'Jing wrrictr, regar action wi1 be initiatedunder the provisions of Air (prevention a coni-r-oi'puitut,on) Acr r98r without any runhercorrespondence.

Yours faithfully

2-1,-,'kJ'/t ,

Environmentat Ornl"l' ' "' ".
RO, Bengalu ru Oity West
q/


